Delhi

LEGISLATIVE ASSEMBLY
NATIONAL CAPITAL TERRITORY OF DELHI

LIST OF BUSINESS

Thursday, 22 March 2018 / 01 Chaitra 1939 (Saka)

12.00 Noon
I. ANNUAL BUDGET (2018-2019) :
Shri Manish Sisodia, Hon’ble Deputy Chief Minister to present the Annual Budget of
NCT of Delhi for the financial year 2018-2019.
II. Demands for Grants for the financial year 2018-19 :
Hon’ble Deputy Chief Minister to present the Demands for Grants for the financial year
2018-19.
III.  Presentation of Supplementary Demands for the year 2017-18 :
Hon’ble Deputy Chief Minister to present the First and Final Batch of Supplementary
Demands for Grants for the year 2017-18.
IV.  Apropriation (No.1) Bill 2018 :
Hon’ble Deputy Chief Minister to introduce the ‘Appropriation (No.1) Bill 2018’ (Bill
No. 02 of 2018) with the leave of the House.

Hon’ble Deputy Chief Minister also to move that the Bill be considered and passed.

Election of Financial Committees :

Shri Arvind Kejriwal, Hon’ble Chief Minister to move the following motion:

“That the Members of this House do proceed to elect in the manner required under Rule 192(2),
Rule 194(2) and Rule 196(2) of the Rules of Procedure and Conduct of Business in the
Legislative Assembly, nine Members each from amongst themselves to serve as Members of the
Public Accounts Committee, Estimates Committee and Committee on Govt. Undertakings
beginning from Ist April, 2018 .

Question Hour :
Starred Questions as shown in the separate list to be asked and replies given.

Special Mention(Rule-280) :
Members to raise matters under Rule-280 with the permission of the Chair.

C. Velmurugan

21 March 2018 Secretary
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TIf¥® qoIC (2018—19) BT TRIIHRT:
St 7y Rrafea, Hﬁﬁuwgmﬂaﬁﬁaaﬁzms 19 & v I T &
faeell @1 afie goie URdd B |

I A (2018—19) BT IRIAHROT:

AT S gRgHAT faed ay 2018—19 & forg /g™ #id Aed H WRd B |

ITR® 3T AN (2017—18) BT TRIADRYT TG YIRS HET:

AT Y gegwAl O av 2017—18 & o0 IR I Al &I UgaT a1
AT 9RT IR BN |

IR IR AN IR AN—FHAR faaR fHar SRR dor uike faar SR |

IV. ffgce (GEr—1) s, 2018:
AR SU JEHAT Wed B srgAia ¥ ‘fafaes (F=a—1) a8, 2018" (2018 &1
faere ST 02) B gRIRfUd T |
AR Q9 PRIHAT U B o fadge R e fear S qenr aika faan
S |
2. fahg afafo & forg fFafes:
£ R BoNiare, AR JEIHAT FEfRad gwdia gvdd B
“fop feel faums | & ufdear don o Harem & fw—192 (2), FaA—194(2) &R
FR—196(2) & STTARYT H T Fad & HaW 01 AU, 2018 I IR™ B dlell BRI AW B
fore oie orar |ffd, wamed Al IR IR SugHl dadl afifd & Jew & w9 § &1
FR & forg oo § | A wedl &1 ates w2 o B § I
3. UE Pl AWl §RT yod gl A ¥ T U gu SR &R S IR A SIRAT |
4. fooy S (Fgw—280) : Wa RT 38 HElQd @ AT | FH—280 & Sidia faviy
Seold & Al SoT SIRAT |
Rreh . JAgHITH
21 974, 2018 GIEE]



